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\ IN THE CENTRAL ADMINISTRATIVE TRIAUNAL
AHMEDABAD BENCH

L 4
O.A.No. 382/33
DATE OF DECISION 15/12/93
shri Yohan Balsii narat Petitioner
MroGeAsPandit Advocate for the Petitioner(s)
Versus
Union of India & Orse. Respondent
Mr.Anil SeKothari Advocate for the Respondent(s)
| CORAM :
The Hon,ble MI'. ..Qn,-jul:";_r_‘fv,::l 2 \[-‘-\’.‘: ;il : —L~ nan
The Hon’ble Mr. K.Ramamoorthy : Member (A)

. )
1. Whether Reporters of local papers maysbe allowed to see the Judgement § C

‘ Na.

2. To be referred to the Reporter or not ?

3. Whether their Lordships wish to see the fair copy of the Judgement ¢

4. Whether it needs to be circulated to other Benches of the Tribunal ?
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\5hri Yogan Balsingh Kharat,
‘assistant Diesel Driver,
Western Railway,

Surendranagar. ; $ aApplicant
(advocates Mr.G.a.Pandit)
Versus
1. Union of India,
Throughs
The General Menager,
Western Railway,
Churchgate, Boubaye
2« The Divisional Railway Manager,
Western Railway,
Rajkote
3e orebDivisional Mehcanical Emgineer,
Western Railway,
Rajkot.
4. Assistant Loco Foreman,
Western Railway,
surendranagare ; : Respondents

(advocates Mr. aAnil S.Kothari)

ORAL ORDER

IN

O . ;HJ//389/93

Date:15/12/93

Vice Chairman

e

Per: Hon'ble MreNeZeratel

Mr.Paadit states that the applicant!s grievance
is redressed as he is now allowed to work and is also

transferred to sabarmati and seeks permission to

the apolication. Permission granteds Oeire

SRR . o
withdaraw

stands disposed of as withdrawn. NoO order as to

COSTSe

(K .Ramamoorthy) (W.3.Patel)
Member (A) Vice Chairman




IINISTRATIVE ‘I
racdabad Bench

Application No, calags | as

Transfer Application No, 018 W,Pett No,
CERPIFICATE
Certified that no further sction is required tobe
taken and the case is fit for consignment to the Record
Room (Decided)

Dated : 22fizlaz

i oecelof

Countersigned 3 —
s ’}“ s Signsture Pf the Dealing
Vet e “*/:’;‘;\77"“ o ‘\ ;; Aaai +ant

Sectionfﬁgﬁ%*iéer/@ourt’ officer




- ) , o CAT/I0
4 N THE CENTRAL ADMINISTRATIVE TRIBUNAL
| AT NEW—DEBEH] ~+vEparad
iINDEX SHEET
CAUSE TITLE.................. oalzsalaz _LOF 1980
NAMES OF THE
PARTIES........ocooveeeveennn. M B e e d e e
VERSUS
O e 0 e ——————
PART A B & C
“4 i @ ﬁ
S0 DESCRIPTION OF DOCUMENTS S
= < &
115
N og - B I fo ay
2> 2ap iy 38 fo 3%
%> "qbé'dawl- 39 fe Go

u) Ooel cactie  citel Isli2 (o




